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Judicial Colloquium on Anti-Human Trafficking on 22"" November 2025.
49 Q  /Respected Madam! Sir.

In continuation to this office letter dated 27.10.2025 regarding the above noted subject, this
IS to inform that as pcr approval of I-ion‘ble High Court oi‘ Delhi, the Delhi Judicial Academy shall
be conducting a ‘Judicial Colloquium on Anti-Human Trafficking’ for JMFCS dealing with
cases under the Immoral Traffic (Prevention) Act, 1956 (Full Strength), Mixetl Group of other
DHJS & DJS Ofiieers, Principal Magistrates, Juvenile Justice Board, Public Prosecutors,
District Nodal Police Officers Anti-Hunnin Trafficking Unit, Chairpersons, Child Welfare
Committees, Legal Aid ,CottnaeIslLegui Aid Defence Counsels and Civil Society
OrganisntionsINGOa on 22"" November, 2025 at the Auditorium. Delhi Judicial Academy.

The approved nomination list of Judicial Officers for the aforesaid programmes is enclosed
as Annezture ‘A’. It is requested that nominated Judicial Officers posted in your district may kindly
be communicated about their nomination in the aforesaid programmes iluough your good ofiice.

In case any Officer requires exemption from attending the programme, the Ld. Offlccr may
move application in advance through the concerned Ld. Principal District & Sessions Judge. If the
exemption is required on urgent basis. intime loin to that effect may be sent to the Academy through
e-mail, followed by a fomtal application dulylt fprwurcietl by the concerned Ld. Principal District &
Sessions Judge. Attention of the nolninttted officers may also be drawn to the exemption guidelines
issued by the Hon‘ble High Court of Delhi Vida Lcttcr No. 7097-7110/Di-IC/GAZ.lG-3/2023 dated
l0.l0.2023 (Copy enclosed), whereby it has been directed that exemption of nominated Judicial
Officers from attending training programmes shall be considered only in case of extreme cxigency
such as medical condition etc. ulongwith documentary proof. In case any nominated oi‘ficer(a) isl
are transferred! retired! has proceeded on, long lenve before holding of the programme, the
successor offieerslmli atam.l~nominnted in liisrflicr piano-for the-programme automatically.

The nominated Judicial Officcrs may kindly be advised not to list any judicial work on
22"‘ November, 2625. so -that litigants and lawyers are not inconvenienced. In cesc some judicial
work has already been listed, it may be preponbti oradjourned accordingly, to the extent possible.
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with regards.
Yours sincerely.
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